
REGISTERED 	- 

: 	• CENTRAL ADIIINISTRATIVE TRIBWAL 

3 	 BANGAL0RE BENCH 

Commercial Complex (BOA) 
Indiranagar 
Bangalore - 560 038 

Dated: 18 AUG1988 

APPLICATION NO. 

W.P. NO. 

Ppli6ant1s) 

Shri K. Shanmugharn & 2 Ore 

To 

1, Shri K. Sharunugham 
Carriage & WagonKhalasi 
Broad Guage 
Southern Railway 
Bangalore City 

Shri X.P. Gàpalan 
Carriage & Wagon Khaleei 
Meter Guage 
Southern Railway 
Bangalore City. 

Shri P.N. Verghese 
Carriage & Wagon Khalasi 
Broad Guage 
Bangalore City  

83 to 834 

-- 

Responder,t() 

V/s 	The Divisional Personnel Officer, 
Southern Railway, Bangalore 

Shri P1, Rahavendra Achar 
Advocate 
1074-1075, Banashénkari I Stage 
Sreenivasanegar II Phase 
Bangalore - 560 050 

The Divisional Personnel Officer 
Southern Railway 
Bangalore Divisioi 
Bangalore - .560 023- 

E, Shri P1, Sreerangaiah 
Railway Advocate 
3, S.P. Building, 10th Cross 
Cubbonpet Main Road 
Bangalore - 560 002 

Subject : SENDING COPIES OF ORDER PASSO BY THE BENCH 

Please find enclosed herewith the copy of ORDER//VgRpqxR8N 

passed by this Tribunal in the above said application(s) on 	16-8-88 

tPNUTY REGISTRAR 
(JUDIrIM ) End : As above 	 - 



Applicants by Shri (V1.R.Achar. 
Respondts by Shri i1.Sreeranaiah. 

Shri Achar very rightly and 
fairly sibmits that these applications 
dt not surQive in view of the orders 

by us in the connectd cases, and 
j jthese applications rmy be 

We 	 of 

Shri Achar and rc Fce!e applications 0 
as not pressed. Lrjg e4LL - & 

(K.S.P1JTTA€IY) 

11~r 

VICE CHAIRMAN 

Sc 

(P. SR IN IJASP.N 
NEMBER( A) 

In the Central Administrative 
Tribu nial Ban gal ore Bench, 

3 	 Bangalore 

831 to 834/68 

K. Shanmugham & 2 Ore 	 vJe 	The Divisional Personnel Ofticer, 
Order Sheet (conid) Southern Rly, Bangalora 

10 

Date 
	 Orders of Tribunal 

-15.5.98 

0 R D ia 

TRUE COPY 

tt'61Y REGISTiAR (JD17-\ 

CENTRAL.ADMINISTBATIVE TRIaUNAL 

BANG ALO RE 



REGISTERED 

, CENTRAL ADIIINISTRATflJE TRIBWAL 
BANGALORE BENCH 

Commercial Complex (BOA) 
lad iranagar 
Bangalore - 560 038 

Dated $ i AUG1986 

APPLICATION NO. 

W.P. NO. 

Appliôant Cs) 

Shri K. Sharimugharn & 2 Ore 

To 

I • 	Shri K. Shaninugham 
Carriage & blagonKhalesi 
Broad Guage 
Southern Railway 
Bangalore City 

2. Shri •K.P. Gbpalan 
Carriage & Wagon Khalaei 
Meter Guage 
Southern Railway 
Bangalore City. 

Shri P.N. Verghesá 
Carriage & Wagoh Khalasi 
Broad Guage 
Bangalore City 

832 to 834 	
_188(F) 

- 	Respondent(s) 

V/s 	The Divisional Personnel Officer, 
Southern Railway, Bangalore 

Shri' M. Rahavendra Achar 
Advocate 
1074-1075, Banashànkari I Stage 
Sreanivaeanegar II Phase 
Bangalore - 560 050 

ig 

The Divisional Peraonnel Officer 
Southern Railway 
Bangalore Divieio 
Bangalore - 560 023- 

6. Shri M. Sreerangaiah 
Railway Advocate 
39  S.P. Building, 10th Cross 
Cubbonpet Main Road 
Bangalore - 560 002 

j44 

Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the copy of ORDER//VgRpqx8RBEN 

passed by this Tribunal in the above said application(s) on 	•16-8-88 - 

'IEPUTY REGISTRAR 

End : As above 
	 (JuDIcIAL) 



a:. 

) 

<itt SANG 

In the Central Administrative 
Tribunal Bangalore Benchq 

Bañgalore 

k 	
83to 834/88 

'K. Shanmugham & 2 Ore
V1heet 

e 	The Divisional PersOnnel Officer, 
Order 	(contd) Southern Rly, Bangalore 

0 R D Eft 

TRUE coPY 

hPUTY ISTRA 1 T 
CNTBAL ADMI N'ISTRAT yE TRIEPUNAL 

BANG ALO RE 
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Applicants by Shri M.R.Achar. 
RespondEtS by Shri M.Sreerangaiah. 

Shri Achar very rightly and 
fairly sibmits that these applications 
do not suriive in view of the orders 

M, adb'1
us in the connectd cases, and 
tthese applications flB be 

s not 
OkAl
4eS. 

Wetty)nisSiOfl of' 

Shri Achar and r€E Wee applications 

as not pressed. k/çI tc4r& 

Sal .1W . 

K . 5 . P—U fT A 69-A-111 y 

111~r 
%IIC[ CHAIRMAN 

s 
P. SR Ir\'IdM. 
1'IEMBLR( A) 


